
OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE (HQs), DELHI

O R D E R

In partial modification of this office order No. 31551-31671/F.l(3)/GazI2024
dated 02.09.2024. the following Committees are hereby reconstituted, with immediate
effect :
._...._- . W ..____ __.._______ . , __

Name of Committee ' Name of the Judicial Office Des‘ ' '0 ~ignati 11

(1) Selection Committee Sh. Rajesli Kumar Goel. 1 Chairperson L
under Rule 2(15) (b). District Judge Commercial Court-O2 (Central)

gelhglpistliiclfqolil-1_S Naresh_I{um_ai'Lakai hr; Member '
Sm lsunem Heb’ Districtludge-07 (Central) Z
igicommiiieem suggesi ;Sh.Bha.ratAggarwal. Member
ciigibiiiiy in appear in 5ACJ/CC]/ARC (Central) ,
departmental examination ' '
promotion criteria for .
fclifferent category of posts.

However. the correspondence with the Hon'ble I-lig Co/Art will be done only
through the undersigned. wt =1W

(SANJAY ARG-I)
Principal District 8:. S sions Judge (HQs)

Del

No.62 O éqj 52‘ O €%.l(3)/Gaz(C)/2023 Date : .,

Sub : Reconstitution of Committee.
Copy Forwarded for information & necessaiy action to :

The Registrar General. H0n'ble High Court of Delhi, New Delhi.
The Officers concerned.
Ms. Medha Anya. ACIM (South). Saket Courts. New Delhi.

4. [Erie AO(.l)/Branch Incharge, Adrrui. LII & III (Central). General Branch, Care Ta.l<.ing Branch. Tis
azari Courts. Delhi.

5. Th ranch Incharge. Recruitment Cell. THC, Delhi with the direction to pursue the matter with the
J<£lf:\on1n1ittee.s

I~"!*’.“"

The Website committee (l:1nglisl1/Hindi). Tis Hazari Courts. elhi.
7. The R&I Branch (Central). for uploading on LAYERS.

win W
Principal District & Sessions Judge (I-lQs)

Delhi


